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Start Rameahwar Tantia: May I
know whether it is a fact that certain 
other countries are taking keen in
terest in helping the implementation 
of Nepal’s First Five Year Plan, and 
whether we are aware of the political 
reasons behind it?

Shrimati Tarkeshwari Sinha: I do
not know whether that arises out of 
this question.

Mr. Speaker: It does not arise.

Shri Joachim Alva: Has Govern
ment seen the report this morning in 
the papers of the statement made by 
Dr. K. I. Singh, a former Prime Minis
ter of Nepal—I am coming to the 
second part of my question—that 
“propaganda in favour of Pakistan as
against India was being made in
Nepal by the American Mission”? I 
want to know from the Government 
whether they are effectively, imme
diately and extensively helping Nepal 
in the matter of training engineers
and fulfilling our target of Rs. 1
crore.

Shrimati Tarkeshwari Sinha: It does 
not arise out of this question, but I 
may inform the hon. Member that we 
are helping them with technical and 
other things under the Colombo Plan, 
and we are also giving other help to 
Nepal.

Shri Panlgrahi: May I know the 
number of students from Nepal who 
are getting training in India und?r 
th? Qolpmbo Plftn?

Shrimati Tarkoshwari Sinha: The
total number is 580. Of that, 420 
have already completed their training 
and 160 are undergoing training.

Mr. Speaker: 420 have completed 
their training (laughter). I think 420 
is a mistake for 421. (laugher).
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r Shri Rameahwar Tantia: 

*189». -i Shri V. C. Shokla:
[  Shri Fanigrahi:

Will the Minister of Finance be
pleased to state:

(a) in which States complete use 
of Ganja has been prohibited;

(b) which are the States that have 
objected to the total prohibition of- 
Ganja; and

(c) the reasons for the same?

The Deputy Minister of Economic 
Affairs (Shrimati Tarkeshwari Sinha):
(a) Use of Ganja except for the 
manufacture of medicinal preparations 
has been prohibited in the States of 
Punjab, Jammu and Kashmir, in the 
Andhra area of Andhra Pradesh and 
Madras State as well as in the Union 
Territories of Delhi, Himachal Pra
desh, Andaman and Nicobar Islands 
and Laccadive, Mini coy and Amindivi 
Islands.

(b) and (c). No State has objected 
to the total prohibition of Ganja as 
such, but the Governments of West 
Bengal, Bihar and Orissa have stated 
that it would be difficult to achieve 
prohibition of Ganja by March, 1058, 
unless means are found to make good 
the resultant loss of revenue.

Shri Rameshwar Tantia: Is it the
Government’s intention to help with 
more funds those States which have 
objected to the prohibition of ganja 
on monetary grounds?
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Shrimati ■BUHtBStwart ftMflK Ho,
Sir: The responsibility at finding ad
ditional ftmds to compensate for this 
loss is that of the Stated, and it has 
also been accepted by the Finance 
Commisstoa. So, the Government at 
India 1g> under tto responsibility or 
obligation to meet that gap.

Shri Bamsnsthan ChettUr: May I
know what will be theloss of revenue 
in respect ol this?

Shri l a n  8 m n u  Tint I know, but 
at the same tine I want to know 
whether any effective steps hava 
been taken to prohibit it.

Mr. Speaker: Next question.
Shrimati Tsrkeahwari Sinha: All

anti-smuggling steps are taken.
Mr. Speaker: When I call the next 

question, even if a Member should go 
on asking, hon. Ministers need not 
answer.

ShrimaW- ftr k M lm r i Stnh*t The
list is very halg* but 1 shall givO the 
figures tor the main affected States, 
West Bengal, Bihar and Orissa who 
have objected to this. West Bengal 
and Bihar each are going to lose 
nearly Rs. 28 lakhs per year in the 
shape of excise duty. For Orissa it 
comes to Ss. 21 lakhs for 1955-50, 
Rs. 17,74,000 for 1956-57 and 
Rs. IS,89,000 for 1957-58.

Shri Hem Barua: May I know if 
Government are w a n  of the fact 
that there is large-scale smuggling of 
ganfa and other narcotic drugs car
ried ott at ah Inter-State level which 
has resulted in the seizure of about 20 
maunds of ganja worth Rs. 1,80,000 
in West Bengal and 34 maunds in 
Bihar worth Rs. 2,72,000—all within 
seven motttfcs, from April to October 
1957? If so, may I know what steps 
Government have? taken to stop this 
inter-St*te smuggling of gam)a and 
other rtareotk drugs s0‘ as to make 
the prohibition of Ganja a success?

Shrfetafttt Tartt«*w*ri SHttfta: Be
cause o f the different rules and re
gulations operating in different States 
about gtenja and Ghartg, a certain 
amount of smuggling in ganja and 
bhang is boutfd to happen, but as it 
is a Mate subject, wtf can only advise 
and issue direetfoe* to implement it, 
but the hon. Member must know that 
ft is the intention of the Government 
of India and it is also a directive prin
ciple to ban or prohibit completely 
the usa of ganja and bhang in near 
future.
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